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O R D E R 

05.06.2020  For filing of Reply at request, peremptorily the matter is 

adjourned to 16th June, 2020. It is made quite clear that no further time shall 

be granted to the Respondent for filing of counter affidavit, on any score.  

 

 

 

                                     [Justice Venugopal M.]  
Member (Judicial) 

 

 
 
 

  
         [Mr. Kanthi Narahari] 

Member (Technical) 
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